MEDELEC HEALTHCARE SOLUTIONS PRIVATE LIMITED

CIN: [U51909PB2020PTC051205]
Regd. Office: Plot No. 382, Industrial Area, Phase 8B, Balongi, Rupnagar,
S.A.S.Nagar (Mohali), Punjab, India, 160055

E-mail: mhh technicalsupport@outlook.com

SCHEDULE I, FORM A, PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF “MEDELEC HEALTHCARE
SOLUTIONS PRIVATE LIMITED"

1. Name of corporate person MEDELEC HEALTHCARE SOLUTIONS PVT LTD
2. Date of Incorporation of corporate 22.06.2020
person

3. Authority under which corporate Registrar of Companies (ROC), Chandigarh
person is Incorporated/ registered
4. Corporate Identification Number of | U51909PB2020PTC051205
corporate person
5. Address of the Registered Office and | Plot No. 382, Industrial Area, Phase 8B, Balongi,
Principal Office (if any) of corporate | Rupnagar, S.A.S. Nagar (Mohali), Punjab, India,
person 160055
6. Liquidation Commencement date | 30-05-2026
of corporate person

7. Name, address, email address, Mr. Krishan Vrind Jain
telephone number and the #1139, BLOCK- B, IT City, Sector 82A, Mohali-
registration number of the 160055
liquidator Email: medelec.lig@gmail.com
+91 9417009490
IP REGD No:- IBBI/IPA—001/1P-P00284/2017-
18/10528

8. Last date of submission of claims | 29-06-2026
Notice is hereby given that the “MEDELEC HEALTHCARE SOLUTIONS PRIVATE LIMITED”
has commenced voluntary liquidation on 30-05-2026
The stakeholders of “MEDELEC HEALTHCARE SOLUTIONS PRIVATE LIMITED” are hereby
called upon to submit a proof of their claims, on or before 29-06-2026, to the
liquidator at the address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

NAME OF THE LIQUIDATOR: (KRISHAN VRIND JAIN)
Date: 02-06-2026

Place: CHANDIGARH




The Pioneer

CHANDIGARH | TUESDAY | JUNE 2, 2026

Public Notice
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CHD CHEMICALS LIMITED
(CIN: 124232CH2012PLC034188)

Carporate Office: Plot No 331, Industrial Area, Phase 2, Panchkuls.
Tol: +81-172: 5070373, Email: infoBesichd.com ; Website: www.chidchemicals.com

Extract of audited Financisl Results for the quarter and year ended 31ST March, 2026
CHO CHEMICALS LIMITED {"tha Comgpany”) hereby infopms that the Board of Direclors of the
Company at their meeting held on Saturday, 30th May 2026, have inter-alia, considered and
approved the Audited Financial Results for the quarter and financial year ended March 31, 2026
slong with Auditors Report issued by Statutory Auditors of the Company.
In complianca with Regulation 52 of the SEBI (Listing Obligations and
Regulations, 201 5 (as amendsd fram time to time) the aforesaid Results have haen published on ths
website of the C com/pdfichd’%20financial%20
march-2025-26.pdf) and website of the BSE Limited (htttps:fwww.bseindia. cnl!l
corporatesfanndet_new?newsid=A955d102-4780-4ed1-84fs-3d1 Bebbc3a7).

Tha same are now being made availabls through Ouick Responss Code (“OR Code®) given below:

BETEE
P

FOR CHO CHEMICALS LIMITED
S0/~ MEHTAB SINGH

Date : 30-05-2026

Bronch Office: ICICI Bank Ltd First
Floor, MC International, The Mall,
Mall Road Amritsar- 143001
The tender cum auction for sale
waos issued dated April 19, 2026 (In
THE PIONEER (Eng.) Chur\dlgurh

(Ludhiana) Edltlon incase cfg du
60839,

Loan No. LEAMTO00070!

AM 0006385545.
TBAMTOO006385546,
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Portal Link as “(URL Link -

https://Biddeal.in) and Auction
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Dote ; June 02, 2026

Place ; Ludhiana
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PUBLIC NOTICE

BEFORE SH. PAVITER SINGH, PCS, ASSTT.
ESTATE OFFICER, U.T. CHANDIGARH.
SUBJECT-Transter of Ownershin i

reepect of RESIDENTIAL Site No.121

Seclor 8-A, Chandigai (RP 407) 1o the

adent of 309 share on the basis of

Intestate Death of Late Mrs. Mammahini

Kakar

W 15 molified for the information of general public and
all concerned that as per recor of this office birs.
Manmahini Kakar is the owner/lessee af
RESIDENTIAL Site No 121, Sector 8-A. Chandigarh
to the extent of 35% Share, It has been informed by
Rajit Kakar thal Mrs. Manmoniri Kakar expired on
14/10/2018 and he has alsa intimated the following
legal heirs of Ihe deceased ownerllessee - (1) Salish
Wumar Kakar (Husband-Deceased) (2) Rajit Kakar
{Sen){3) Shivari Kakar (Caughter]. New, Rajil Kakar
hias applicd far ine Transler of Dwnership in respect
of RESIDENTIAL Site No.121, Sector B-A,
Chandigarh te the exien| of 30% Share held by Late
Mrs. hanmohin Kakar in his favour, on the basis of
Intestate Death M anybody has any nfermation
abiout any ofher legal heirfs) of the deceased oifier
Ihan mentianed abava, the same may be

wm“ f—— Place: Panchiuls MANABING DIRECTOR
CORRIGENDUM PUBLIC NOTICE

Whereas, Sh. Kushal Kumar and Sh. Parvean Kumar (Co-owners/Promaters) are underaking the

("c’c’ Bank development of an Affordable Residencial Plocted Colany under DDJAY-2018) pamaly "CP GREENS"

revenue estats of Viltage Basti Bhiwan, Sector-12 Fatehabad- 125080, Haryana, over a total project anea

admeasuring 7.1479 acres suthorizad under Director Town & Country Plarning (OTCP) License Mg, 221

of 2025, Whereas the project "CP GREENS” has been granted registralion by the Haryana Real Estate

Regulatory Authority, Panchkuta vide RERA Registration No, HRERA-PKL-FTB-004-2026 dated 21-05-
25.

Whereas welco-ownerpromalers are requireﬂmmmmnshankamunl numbers, hence the same asis
fereby informed for pi I f the Allotiees/ | Public, We co-owner hereby declares the
fallowing bank accounts of the project -

CHANDIGARH HOUSING BOARD

8, Jan Marg, Sector 9-D, Chandigarh
s PUBLIC NOTICE

. . | Subject:  Transfer/Mutation  of
£ Allotment/Registration of dwelling
Unit No.2285-E, 1BR, Sector 63,
Chandigarh in the name of SH.

R.N. MOUDGIL on the basis of [
.1 Registered WILL dated 20.11.2017 E
and probated by Hon'ble Civil Judge (Junior Division), Chandigarh.

It is hereby notified for the information of the General Public and all
concerned that SH. SUDERSHAN MOUDGIL S/O SH. R.N. MOUDGIL
has applied for transfer of Dwelling Unit No. 2285-E, 1BR, Sector 63,
Chandigarh in his name and stated that the allottee Sh. PAPPU KUMAR
S/0 SH. SHER SINGH expired on 29.03.2018 at PG| Chandigarh and
left behind the Registered WILL dated 20.11.2017 by the Sub Registrar
U.T Chandigarh.
The Hon'ble Court of Sh. Kaushal Kumar Yadav, Civil Judge (Junior
Division), Chandigarh has proved the WILL in probate case No.
1110/2022 dated 31.05.2022 and probate of said WILL in respect of said
property was granted vide order dated 28.01.2026 to SH. SUDERSHAN
MOUDGIL S/O SH. R.N. MOUDGIL.

If anybody has any objection upon the mutation of the said property in
favour of the applicant, he/she/they may submit the objection in writing
to the undersigned within 21 days of the publication of this notice, failing
which, the registration and allotment of the said dwelling unit shall be
transferred in favour of the said claimant.

Secretary,
Chandigarh Housing Board,
Chandigarh.

HEAD BANK ACCOUNT NAME ACCOUNT NUMBER
Collection Kushal Kumar and Parveen 093205006458

100% Ale Charaipotra COLLECTION A/C (100%)

70% Designaled Kushal Kumar and Parveen 093205006459

8, Jan Marg, Sector 9-D, Chandigarh

RERA Alc Charalpotra GOLLECTION A/C {70%)
Promoter 30%  Kushal Kumar and Parveen
Operative Alc  Charaipotra COLLECTION A/C (30%)

Bank Name: [CIC| Bank Lid. IFSC code ICICO000932 Bank : Falehabad Branch, Haryana

Kushal Kumar & Parveen Kumar
Co-owners / Promoters
Project: "CP GREENS"

Date : 01.06.2026

Place : Fatehabad Parveen Kumar

M. 94160-91150 Gali Ram Bagh Faighabad-125050

PUNJAB & SIND BANK

RTAKING)

APPOINTMENT OF FINANCIAL LITERACY COUNSELOR
ON CONTRACTUAL BASIS

Applications are invited from Retired Bank Officials(Scale-Il & above) not
more than 65 years of age with experience of handling-credit and having
waorked in rural/semi-urban area & Graduate with sound knowledge of
working of computer programs to work as FINANCIAL LITERACY
COUNSELOR at FINANCIAL LITERACY CENTER. The main wark as
counselor is toimparl FINANCIAL LITERACY to comman people, initially for
a contract period of 1 year on fixed consolidated salary 18000/- and 2000/
p.m. for other overhead expenses for position at Block Faridkot, District
Faridkol,Punjab and Block Guruharsahai, Distt. Ferozepur. Punjab.
Visit ourwebsite https://punjabandsind.bank.in/ for application form and
other infarmation
The applications from interested candidales should reach us by
22 .06 20286, 4:00 PM on the following address.

REGIONAL OFFICE FARIDKOT, RED CROSS BHAWAN,

SADIQ CHOWK, FARIDROT (01639-502077)

Government of Punjab
TENDER / RFP FOR Works
TENDER NOTICE REFERENCE NO. MCJ/SL/2026-27/ 24 AND 83/

CE/WS/G Dated 29-05-2026
THE DEPARTMENT OF MUNICIPAL CORPORATION JALANDHAR
INVITES
ONLINE BIDS FOR:- 04 Works related to Street light branch IN CENTRAL
CONSTITUENCY (Detailed of work as mentioned in website)

Closing date & time:- (1st Attempt)
Availability of Tender:- FOR Sr. No.1- 04 02-05-2026, 14:00 PM
Last date for Submission of Tender:- 12-06-2026, 14:00 PM
For details log onto:- eproc.punjab.gov.in

Note:- Any Corrigendum(s) to the Tender / RFP Notice shall be published on
the above website only.
As per Govt. letter Refer.
13-05-2021

No. JDDLG/PRU/DLG/2021/1018-23 Dt.

Corporation Engg.

Corporation Engineer (O&M)
Water Supply & Sewerage Dept.
Municipal Corporation, Jalandhar

1911/12/2026-27/11748 Dated CHD :- 01/06/2026

PUBLIC NOTICE

Subject:- Transfer/Mutation  of
Allotment/ Registration D.U.No.
2380-A of One Bed Room Flat
(EWS) Category in Sector-63,
Chandigarh in the name of SH.
YASHWINDER SINGH S/O SH. "
GURCHARAN SINGH SEKHON, %)
on the basis on UN Registered WILL of allottee/transferee MS.
GURCHARAN KAUR W/O SH. GURCHARAN SINGH SEKHON
(GURCHARAN SINGH).

It is hereby notified for the information of the General Public and all
concerned that SH. YASHWINDER SINGH S/O SH. GURCHARAN
SINGH SEKHON has applied after the death of its owner MS.
GURCHARAN KAUR W/O SH. GURCHARAN SINGH SEKHON
(GURCHARAN SINGH), on the basis of Un-Registered WILL to the
Chandigarh Housing Board for transfer of the Dwelling Unit No. 2380-
A of One Bed Room Flat (EWS) Category in Sector- 63, Chandigarh
in her name that MS. GURCHARAN KAUR W/O SH. GURCHARAN
SINGH SEKHON (GURCHARAN SINGH) has expired on 18/04/2026
at Chandigarh and left behind UN-Registered WILL dated 30/03/2026 in
his fevour. She has further stated that the WILL of deceased allottee is
the last WILL executed by his in full senses which has neither
superseded nor cancelled till the death of the deceased and all the legal
heirs of the deceased allottee/transferee SH. GURCHARAN SINGH
SEKHON S/O SH. BHAG SINGH SEKHON has submitted the affidavit
regarding No Objection Certificate in favour SH. YASHWINDER SINGH
S/0 SH. GURCHARAN SINGH SEKHON.

If any body has any objection upon the mutation of the said property in
favour of applicant, he/she/they may submit the objection in writing to
the undersigned within 21 days of the publication of this notice, failing
which, the registration and allotment of the said dwelling unit shall be
transferred in favour of above said claimants.

Secretary,
Chandigarh Housing Board,
Chandigarh.

Baba Farid University of Heaith Science
Sadiq Road, Faridkot-151203 Ph. 01639-256232, 256236

the Estate Officer. L 7. Chandigarh, immediataly. If
anybody has any abjection upon the mutation of the
saifd share in the said property, in favour of the above
named applicants, heishe/they may furnish the same
in wiiting {supported with afidavit duly atested by
Magistrateiotary) in the office of the undarsigned
wilhin 30 days Fom the date of publication of this
natice, fallng which the saii share In the said
progerty will be mutated accordingly in Ihe name of
above sald beneficiary and ne further clalm
whatsoaver shall be entertained at any later stage.

SH. PAVITER SINGH, PCS, ASSISTANT ESTATE
OFFICER, EXERCISING THE POWERS OF
ESTATE OFFICER, U.T, CHANDIGARH

IN THE COURT OF ADDL. DEPUTY
COMMISSIONER CUM MARRIAGE
OFFICER S.A.S NAGAR, PUNJAB
1, Anush Aggarwal Sfo Sh. Sunil Agoarwal
Rlo Flat No. 004, Tower K, Ground Floor,
Sushma Joynest Moh 1, Aiport Rd.,
Zicakpur, SAS Nagar, Punjab 140603
2Aashima Sharma Dlo Late Nirved
Sharma Rio SCO 30, Wadhwa Nager,
Dhakaull, SAS Nagar, Punjab 140603
Versus
General Public
NOTICE UNDER SECTION 6 OF THE
SPECIAL MARRIAGE ACT 1954 INVITING
OBJECTIONS OF THE GENERAL PUBLIC
FOR SOLEMNIZATION OF MARRIAGE
Natice is hereby given to the General Public
that an application for Solemnization of
Mamiage under Section 5 of the Spedal
Marriage Act 1954 has baen submitied bafore
the undersigned by Anush Aagarwal Sfo Sh.
Sunil Aggarwal Rio Flat No. 004, Tower K,
Ground Floor, Sushma Joynest Moh 1, Airport
Rd., Zirakpur , SAS Nagar, Punjab 140603. So,
a 30 days clear notice is being given to
Aashima Sharma D/a Lata Nirved Sharma Rio
SCO 30, Wadhwa Nagar, Dhakauli, SAS
Nagar, Punjab 140803 and General Public for
filing objections against the said mamiage
whiich is to be solemnized by the parties. ff
objections are not received wilhin the
stiputated period, then the cerificate of
solamnization of marmi
This. nafice s Issued on 29.05.2026 ef SAS
w Marrlaga Officer-cum-Additional
[ [

will be issued. Station or in the office of the undersigned.
Secretary,
Chandigarh Housing Board,
Chandigarh.

E-Tender Notice

Online bids are invited through the e-tendering process for procurement of the following
services! flems through the E-Procurement portal of the Gevernment of Punjab.
Last date Tor submission of online bids of following tender's is 19-06-2026
1) Praviding Outsourced Manpawer Services for The Class IV Staff, Mali and Drivers. 2)
Procurement of Books in physical and o forms for University Library, College Library and
Depanmental Libraries. 3) Procure of Sound System, Display 75"and 42" setup of Model
Classmoms. 4) UVC Trolley 5) RO for Auteclave. 8) Suction Machine. 7) Providing
Online Counselling Services
Last date for submission of online bids of following tender's is 25-06-2026
1) Pracurement of Book Stacks for University Library
2} Implants Material
E-tenders are invited for the procurement of following item with pre bid meeting
upto 25-06-2026
1) Cardiology Implants
Note:- Tender Documenlt can be downloaded from hitpifeprec.punjab.gov.in and
www.bfuhs.ac.in

REGISTRAR

3108/12/2026-27 11772 Dated CHD - 01/06/2026

8, Jan Marg, Sector 9-D, Chandigarh
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PUBLIC NOTICE

Subject:- Transfer / Mutation of 50% share of
Allotment / Registration D.U.N0.867/1 of Category-
LIG in Sector- 40-A, Chandigarh in the names of (i)
SH. RAKESH KUMAR S/O SH. K.K. MENGI
(KRISHAN KUMAR MENG]I) (Already 50% Share)
(ii) SH. GAUTAM MENGI S/O SH. RAKESH KUMAR
(RAKESH KUMAR MENGI) (iii) SH. GAURAV
MENGI S/O SH. RAKESH KUMAR and (iv) SMT. GARIMA KUKERJA
W/O SH. GIRISH KUKERJA, on the intestate Demise of
allottee/transferee/Co-Transfree SMT. RAJ MENGI (RAJ) W/O SH.
RAKESH MENGI (RAKESH) (Already 50% Share).

It is hereby notified for the information of the General Public and all
concerned that SMT. RAJ MENGI (RAJ) W/O SH. RAKESH MENGI
(RAKESH) (Already 50% Share) in r/o Dwelling Unit No. 867/1 of
Category-LIG in Sector- 40-A, Chandigarh expired on 08/12/2010 at
Mohali (Punjab) as informed by his legal heirs. (i) SH. RAKESH KUMAR
S/0 SH. K.K. MENGI (KRISHAN KUMAR MENGI) (Already 50%
Share) (ii) SH. GAUTAM MENGI S/O SH. RAKESH KUMAR (RAKESH
KUMAR MENGI) (iii) SH. GAURAV MENGI S/O SH. RAKESH KUMAR
and (iv) SMT. GARIMA KUKERJA W/O SH. GIRISH KUKERJA, have
requested for transfer of ownership of Dwelling Unit No. 867/1 of
Category-LIG in Sector- 40-A, Chandigarh in their names on the basis

8, Jan Mary, Sector 9-D, Chandigarh

PUBLIC NOTICE

SH. SARABJIT SINGH S/O SH. MOHAN SINGH AHLUWALIA
(MOHAN SINGH) approached to the Chandigarh Housing Board for the
issuance of Dupli copy of All Letter, P ion Letter &
Transfer Letter in the name of Smt. Surinder Kaur in respect of DU
No.493-2, Sector 40-A, Chandigarh due to loss of this documents. He
has also furnished Lost Article Information Report in P.S. 39 at Serial
No.244509 LAR No.2026/008757 registered with CHANDIGARH Police
on dated 21.03.2026, regarding the loss of above said documents. Any
person having any objection against the issuance of Duplicate copy of
Allotment Letter, Possession Letter & Transfer Letter in the name
of Smt. Surinder Kaur of above said DU to the applicant(s), he/she
should file the objection before the undersigned in writing within 15 days
from the publication of this notice, failing which the document shall be
issued. Further, in case original document as mentioned above is found
by anyone, the same should be submitted in the above noted Police

puty
a;_ 5.A.S Nagar, Punjab

ESTATE DFFICER urT, CHANDIGARH

A0BA

r af m.r\ersn.p In Tespect of

ansfe
E‘\DENTML Site No Sectoi
Chandigarh (RF 3115) iathe mlcm nr 100 share on
the basie of Registered Wil of Late Smi. Bhagwant
Kaur

r 8:C

I8 15 natified for the Infarmation of general putlic and
all eoncemed thal as per record of this ofice Smt
Bhagwant Kaur is the owner/lessee of RESDENTIAL|
Sile No.1060, Sector 8-C. Chandigarh o the extent of|
100% Share. It has bean informed by Jasmine|
Obaroi, Arvinder Kaur, Rajni Chatwal, Rupinder Kaur
that Smi. Ehagwant Kaur expirad an 11/01/2026 and
ihey have alse inimaled the follawing legal heirs of
fhe deceased cwnerlesses~- (1) Rupinder Kawr
(Daughter) {2} Jasnwne Oberot (Daughier) (3] Rajnl
Chatwal (Daughter) (4) Aninder Kaur (Daughter),
Now, Jasmine Oberoi, Anander Kaur, Rajni Chatwal
Ruplnder Kaur have appled for the Transfer of]
Ownershipin respect of RESIDENTIAL Sile Mo, 1080
Secior B-C, Chandigarh, lo the extent of 100% Share
held ky Late Smit. Bhagwant Kaur i their favour. on|
the basis of Registered Will dated 22/04/2008. If]
anyhady has any Information abot any other legal
hairgs) of the deceased ather than mentaned atiove

the same may be intimated Lo the Estale Officer, U.T

Chandigarh, immediately|i anybody has any
objeclion upon the mutation of the saxd share in the,
sald property, n favour of the abaye named
apphicants he/sheithey may fumish the same i
wriling (supported with affidait duly atiested by
Magistrate/Notary) in the office of the undersigned
within 30 days fion the date of publization of this|
nofice, failing which the said share in the said property|
will b mulated accordingly in the name of abave said
beneficiary and no further ciaim whatssever shail be
enteriained atany later stage

SH. PAVITER SINGH, PCS, ASSISTANT ESTATE|
OFFICER, EXERCISING THE POWERS OF|
ESTATE OFFICER, U.T., CHANDIGARH|

THE BUDHEWAL COOP. SUGAR MILLS LTD.,V.&P.
TENDER NOTICE

Sealed tenders are invited far purchasing machinery parts, other
material & conducting contractual |obs from parties duly
approved by the National Federation/N.C.D.C., New
Delhi/Sugarfed, Punjab, Chandigarh/Manufacturers/ Authorized
Distributors/Authorized Stockiest/Contractors and reputed firms.
GROUPA: Supply items

GROUP B : Contract Jabs

Tender Forms can be downloaded from Mills website:
www.budhewalsugar.com or can be obtained from Mills office on
any working day. The last date and recelpt of tender are as
following:

UDHEWAL(LUDHIANA)

Last Date of Tender Tender Opening
Pagiouton Receipt Time & Date Time & Date
Group A& B 24.06.2026, 04:00 P.M. | 25.06,2026, 11:30 A M.

Ifany corrigendum/amendment/correction will be uploaded on the abave
said website. The undersigned reserves the right to accept or reject
tender without assigning any reason.
Mobile No.62848-07939

Sd/-
97804-14549, 98157-01137 General Manager

Classified Advertisement

of int demise of SMT. RAJ MENGI (RAJ) W/O SH. RAKESH
MENGI (RAKESH) (Already 50% Share). They have further stated that
no other legal heir has been left out.
In case anybody has any objection regarding the claim/right/interest in
the dwelling unit which is proposed to be transferred by the Chandigarh
Housing Board in favour of (i) SH. RAKESH KUMAR (HUSBAND) (i)
SH. GAUTAM MENGI (Son) (iii) SH. GAURAV MENGI (Son) and (iv)
SMT. GARIMA KUKERJA (Daughter) he/she may submit the objection
in writing to the undersigned within 21 days of the publication of this
notice, failing which the registration and allotment of the said dwelling
unit shall be transferred in favour of the above claimant's.
Secretary,
Chandigarh Housing Board,
Chandigarh.

MEDELEC HEALTHCARE SOLUTIONS PRIVATE LIMITED
CIN: [US1909PBZ020PTC0512056]
Regd. Office: Plot No. 382, Industrial Area, Phase 8B, Balongi,
Rupnagar, S.A 8 Nagar (Mohall), Punjab, India, 160055
E-mail. mhh_technicalsupport@outiook,com

COURT NOTICE

(Ulo 5 Rule 20 CPC)
IN THE COURT OF
Ms. Rinky Agnihotri
Civil Judge (Junior Division),
Ludhiana
DARSHAN SINGH
Vis.
MANJIT SINGH
CNR No.:PBLD02-002837-2026
Next Date:-02-07-2026
PUBLICATION ISSUED TO:-
MANJIT  SINGH  Father:-SH.
INDER SINGH RESIDENT OF
HNO, 2205, ABDULLAPUR BASTI,

BEHIND PREET PALACE,
LUDHIANA.
In above titled case, the

defendant(s)/respondent(s) could
not be served. It is ordered that
defendant(s)/respondent(s) should
appear in person or through
counsel on 02-07-2026 at 10:00
a.m.

For details logon to
https://highcourtchd.gov.in/?mo

d=district notice&district
mogacourt
Civil Judge (Junior Division)

udhiana
Dated, this day of 30-05-2026

8, Jan Marg, Sector 9-D, Chandigarh
PUBLIC NOTICE

Before Secretary, CHB Exercising the Powers of the Estate
Officer, UT Chandigarh.

Subject:- Mutation /Transfer of ownership right in respect of Dwelling
Unit No. 2917/B (Second Floor) of EWS (ONE BED ROOM) Category
in Sec-49, Chandigarh on the basis of Gift Deed in the name of SMT.
HITASH PAUL W/O SH. SHAM SUNDER SHARMA, from the name of
allottee/transferee SMT. MEENA SHARMA D/O LATE SH. KEWAL
KUMAR W/O SH. PUNEET SHARMA.
It is hereby notified for the information of the general public and all
concerned the Dwelling Unit No. 2917/B (Second Floor) of EWS (ONE
BED ROOM) Category in Sec-49, Chandigarh stands in the name of
allottee/transferee SMT. MEENA SHARMA D/O LATE SH. KEWAL
KUMAR. Now, SMT. MEENA SHARMA D/O LATE SH. KEWAL
KUMAR W/O SH. PUNEET SHARMA has Gift the above said dwelling
unit to SMT. HITASH PAUL W/O SH. SHAM SUNDER SHARMA, vide
Gift Deed Executed and registered in office of Sub-Registrar Chandigarh
on 09/04/2026. SMT. HITASH PAUL W/O SH. SHAM SUNDER
SHARMA, has requested this office for transfer the above said dwelling
unit in her name on the basis of Gift deed.
If any body has any objection upon the mutation of the said property in
favour of applicant, he/she/they may submit the objection in writing to
the undersigned within 21 days of the publication of this notice, failing
which, the ownership of the said dwelling unit shall be transferred in
favour of above said claimant(s).

Secretary,
Chandigarh Housing Board,
Chandigarh.

@ 1cICcI Bank

The following borrower(s) hos/hav
facility(ies) ovoiled from ICICI Bank.

Enforcement of Security Interest Act,

A Natice was issued to them under Section 13(2) of the Securitisation and Re-construction of Financial Assets and

therefore being notified by way of this Public Natice.

PUBLIC TICE

Branch Office: ICICI Bank Limited Plot Na-23, Shal Tower, 3rd Floar,

New Rohtok Road, Karel Bagh, New Delhi-110005

e defaulted in the repayment of principol and interest towards the Loan
The Loan(s) has/have been clossified os Non-Performing Asset(s) (NPA).

20032, ot their last known addresses. However, it has not been served and are

Sr. Name of the Borrower/ Co- Description of Secured Date of Notice sent/] NPA
INo. Borrower/ Guarantor/ (Loan Asset to be enforced Outstonding os on| Date
Account Number) & Address Date of Notice
1. | Nipun Abrol, Khushboo Shoma Alias Khushboo, [Unit No. 1/GF, Ground Floor in 08/05/2026 [03/01/
Poonam Dalelo, 57 Kellyville Ridge, Wetherill |Sushma Prestine, Situated At Village Rs. 2026
Park, Nsw 2155, Wetherill Park, Australia- |Chhot Zirakpur, District S.A.S, 27.50,400/-
Nsw 2155, A/c Mo. TBDSS00006702374  |Nogar, Mohali, Punjab - 140603.

Date: june 02, 2026
\Place: Panchkula

These steps ore being token for substituted service of Notice. The obove borrower/s ond/or guarantor/s (as
opplicable) is/ore advised to make the outstanding poyment within 60 days from the dote of publishing this
Notice. Else, further steps will be taken os per the provisions of the Securitisation and Re-construction of
Financiol Assets ond Enforcement of Security Interest Act, 2002,

Sincerely Authorised Officer,
For ICICI Bank Ltd. /

¢ 1ciCI Bank

undersigned has token possessio

The borrower in particular and the
dealings with the property will be s

PHYSICAL POSSESSION NOTICE

Branch Office: ICICI Bank Limited Plot No-23, Shal Tower, 3rd Floor, New
Rahtak Road, Korol Bagh, New Delhi- 110005

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of
the Security Interest (Enforcement) Rules 2002, issued Demand Notices ta the borrower(s) mentioned below, to
repay the omount mentioned in the Notice within 60 days from the dote of receipt of the said Notice.

Having foiled to repay the amount, the Motice is issued to the berrower ond the public in general that the

him/her under Section 13(4) of the scid Act read with Rule B of the soid rules on the below-mentioned dates,

n of the property described below, by exercising powers conferred on

public in general are hereby cautioned not to deal with the property. Any
ubjectto chorges of ICIC| Bonk Limited.

S|  Nome of the Description of Property/ Dote of Bemand Name
No.| Barrower(s)/ Locin Date of F?hysicu\ Posier::ion Nu!I:SJ Amoa: iy of
Account Number Nafice (Rs) Branch
1.|Mfs. P 5 Sandha | Address- 2: Property Private No.01, Measuring Area | Moy DH 2025 Tarn
Wallia 18.00 Sq. Yrds, Bearing Khosra No. 1800 Min, Vide Taran,
Commission With Document No.10032 Doted 16/03/2018, Along | 7293 400 49/ | Amritsar
Agent/ Palwinder | With Jamabandi Dated 19/06/2018 For The Year
Singh/ Amandeep| 2015 2016, Khata/ Khateni No.531/954, Hadbast No.
Kaur/ Mehtab 387, Mutation No.18655, Situoted At Amritsar Urban
Singh/ Rai Singh/ | Circle No.107, Chowk Chatiwind Gate, Tehsil &
366505000251 | District Amritsar, Punjob- 143001 Admeasuring An
Areo- 18.00 Sq. Yrds Bounded By: North: Rented
Property of Satnamsingh South: Rented Property of
Satnom Singh Eost: Rood West: Corporation Land/
Date of Physical Possession May 30, 2026

else the mortgoged properties will

Date: June 02, 2026
ance: Tarn Taran & Amritsar

The above-mentioned borrowers(s)/guarantors(s) isfare hereby issued a 30 doy Notice to repay the omount,

provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002,

be sold ofter 30 days from the dote of publishing this Notice. os per the

Sincerely Authorised Officer,
For ICIC) Bank Ltd.

(0 ICICI Home Finance

[See provis

Corporate Office: ICICI Home Finance Company Limited ICICI HFC Tuwer‘\
Andheri - Kurlo Road, Andheri (East), Mumbai -
Branch Office: SCO 154, 1st floor, Red Square Morket, UE-1, Near Telephone Exchange, Hisar - 125001

400058, India

o to rule B(6]] Matice for sale of immovable assets

(Enforcement) Rules, 2002,
Notice is hereby given to the public

whatis", and “Whatever thereis", as

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest

below described immovable property mortgaged/charged to the Secured Creditor. the Possession of which has
been taken by the Autherized Officer of ICIC| Home Finance Company Ltd,, will be sold on “As is where Is", “As is

in general and in porticular to the Borrower(s) ond Guorantor(s) that the

per the brief particulars given hereunder;

Sr.| Mame of Borrower(s)/ Details of the Amount |Reserve| Dateand | Dote & |One Day [SARFAES||
No. Borrowers/ Securedosset(s) | Qutsto-|_Price | Time of | Time of | Before | Stoge
Guorantors/ with known nding Eurnesl  Property | Auction | Auction
Legal Heirs. encumbronces, Maney |inspection Date
Loan Accouint No. if any Deposit
(A) (B) €) D) (E) F) (G) {H) U]
1. |Subhash Chander  [Khewat No-344, Khotoni|Rs. 592, _Rs. June June June: | Symbolic
(Borrower) Sushila  [No-430, Khasra No- 2/- | 19,69, | 12, 2026 |19, 2026 | 18, 2026 |P
Devi (Co-Borrower) 116M//14, 5-2, Palwas May 110/ |11:00 AM|02:00 PM| Before
Loan No. Tehsil and Dist Bhiwani- |29, 2026 Rs. To To  |(05.00 PM
LHROHO0001202017 [127021 Bhiwani 1,96, [03:00 PM |03:00 PM
Haryana- 127021 911/

Capital Services Private Limited. The

Calumn E) at ICICI Home Finance Co:

on top of the article on or before Ju
should be from a Nationalized/Sched
the branch office address mentioned

The Authorized Officer reserves the ri
For detailed terms ond conditions of t
Date; June 02, 2026

SCHEDULE |, FORM A, PUBLIC ANNOUNCEMENT

|Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
“"MEDELEC HEALTHCARE SOLUTIONS PRIVATE LIMITED"

\ Ploce: Bhiwani

The online auction will be conducted on website (URL Link- https:/BidDeal.in) of our auction agency ValueTrust

interest till June 18, 2026 before 05:00 PM «|se these secured assets will be sold as per above schedule.
The Prospective Bidder(s) must submit the Earnest Money Deposit (EMD) RTGS/ Demand Droft {DD) (Refer

before June 1B, 2026 before 04:00 PM, The Prospective Bidder(s) must alse submit signed copy of Registration
Form &Bid Terms and Cenditions form ot ICICI Home Finance Company Limited Branch Office Address mentioned

For any further clarifications with regards to inspection, terms and conditions of the ouction or submission of
tenders, kindly contact ICICl Home Finance Company Limited on 2920807200,

Mortgagors/ notice are given o last chance to pay the total dues with further
mpany Limited Branch Office Address mentioned on top of the article on or

ne 18, 2026 before 05.00 PM. Earnest Money Deposit Demand Droft (DD)
uled Bank in fovor of “ICICI Home Finance Company Ltd.- Auction” poyable at
on topofthe article.

ght ta reject any or all the bids without furnishing any further reasons,
he sale, please visit https: www.icicihfc.com/
Authorized Officer, “ICIC| Home Finance Company Limited”,
CIN Number:- UGSQ?ZMHIQQSPLCIZUIC@/

@1cICI Bank|

E-Auction Sale Motice for the sale

Interest (Enforcement) Rules, 2002,
This notice is hereby given to the pub

Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security

below described immovable property mortgaged/ charged to the Secured Creditor, the Physical pessession of
which has been taken by the Authorised Officer of ICICI Bank Limited will be sold on 'As is where is','As Is what is'
and 'Whatever there is' as perthe brief particulars given hereunder;

Branch Office: ICICI Bank Ltd First Floor, MC International, The Mall, Mall road
Amritsor- 143001

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

_ [See proviso to Rule 8(6})]
Motice for sale of immovable asset(s}
of immovable asset(s) under the Securitisation and Reconstruction of

licin general ond in particular to the Barrower(s) ond Guarantor(s) that the

1| Name of corporate person MEDELEC HEALTHCARE
SOLUTIONS PVT LTD
2] Dale of Incorporation of corporate person 22.06,2020
3J Authority under which corporate person is Registrar of Companies (ROC),
Incorporated! registered Chandigarh
4| Corporale Identificaiion Number of corporate | US1909PB2020PTC051205
person
5 Address of the Registered Office end Prncipal | Plot No. 382, Industrial Area,
Office {if any) of corporate person Phase 8B, Balongi, Rupnagar,
S.A.5. Nagar (Mehali), Punjab,
India, 160055
6 Liquidation Commencement date of 30:05-2026
corporate person
7| Name, address, email address, lelephone Mr. Krishan Viind Jain
number and the registration number of #1139, BLOCK- B, IT Gity,
the liquidator Segtor 82A, Mohali- 160055
Email: medelec.lig@gmail.com
+91 9417008480
|P REGD No- IBBIPA—001/(P-
P00284/2017-18/10528
84 Last date of of claims 20-06-2026

Nolice is hereby given that the *“MEDELEC HEALTHCARE SOLUTIONS
PRIVATE LIMITED" has 1ced voluntary liquidation on 30-05-

The stakeholders of "MEDELEC HEALTHCARE SOLUTIONS PRIVATE
LIMITED" are hereby called upan to submit a proof of their claims, on
or before 29-06-2026, o the liquidalor at the address mentioned against
item 7.

The financial creditors shall submit their proof of claims by electronic
means only. All other stakeholders may submit the proef of claims in
person, by post or by electronic means

Submission offalse or misleading proofs of alaim shall attract penalties

Sd/-

NAME OF THE LIQUIDATOR: (KRISHAN VRIND JAIN)
Date: 02-06-2026

Place: CHANDIGARH

Sr. Name of Detoils of the Amount [Reserve|Dateand | Date &
No.| Borrower(s)/ Secured (s? ding|__Price | Timeof | Timeof
cg;}%‘:&’gg&’f" with Earnest | Property |E-Auction|
Loan Account No. EM“?E’.%"CES' E%%%?,’t Inspection

A (8} ©) D) (E) (F) G)

1. |M/s Diksha Enterprises | Property Measuring 100,00 Sq. Yrds Rs. Rs. June June
(Applicant), Amit Khasra No.30/B Khatta No.2074/2305 1,50,30, | 34,00, ng{_ 2026 24; 2026
Kumar, (Co-Applicant, | As Per jJamabandi For Year 2001-02, 136/ 000/- UI-B%H;M 11_6%“}“‘
Guarantor/Mortgagor) | Vide Waosika No.10661 Dated ason  Rs340,| 1o to 12:00
Mola Kumari 04/08/2006, Situated At Village May 000/~ | 03:00 PM | Noon
(Guarantor) Lan No, | Haibowal Kalan, H.B No.102 Abaddi 02,2026
001705501686, Known As New Tagore Magar Teh &

001755000125 Distt. Ludhiono. Punjab, 141001
Admeasuring An Area- 100.00 Sq; Yrds

payable at Amritsar.

sale of this property.

Date : June 02, 2026
\Ploce: Ludhiano

The online auction will be conducted on the website (URL Link-https://www.BidDeal.in) of our auction agency
Value Trust Capital Services Pvt Ltd, The Mortgagors/ Moticees are given o lost chance to poy the total
dues with further interestby June 23, 2026 before 05:00 PM. else the secured asset(s) will be sold as per schedule.

The prospective bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft {DD) (Refer Column E)
at ICICI Bank Ltd First Floor, Mc International, The mall, Mall road Amritsor- 143001 on or before
June 23, 2026 before 05:00 PM. Thereafter, they have ta submit their offer through the website mentioned
obove onor before June 23, 2026 before 05:00 PM. along with the scanned imoge of the Bank ocknowledged DD
towards proof of payment of EMD. In case the prospective bidder(s) is/ ore unable to submit his/ her/ their offer
through the website, then the signed copy of tender documents may be submitted ot ICICI Bank Ltd First Floor,
Me International, The mall, Mall rood Amritsar 143001 on or before June 23, 2026 before 05:00 PM Earnest
Maney Deposit DD/PO should be fram o Nationalised/ Scheduled Bank in favour of 'ICICI Bank Limited'

For any further clarifications in terms of inspection, Terms and Conditions of the E-Auction or submission of
tenders, contact|CICI Bank Employee Phone No. 9780139915.
Please note that Marketing ogencies 1. M/s Value Trust Private Limited 2.Augeo Assets Monagement
Private Limited 3.Hecta Proptech Pvt Ltd 4. Girnarsoft Pvt Ltd have also been engaged for facilitating the

The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons.
Fordetailed Terms and Conditions of the sale, please visit wwwicicibank.com/ndpds
Authorized Officer,

ICICI Bank Limited /
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« I, Mohd Shuaib S/o Syed
Akhtar Hussain R/o Roza
Sahrif, Sirhind, District
Fatehgarh Sahib, Punjab, have
changed my name from
Mohammed Shoaib to Mohd
Shuaib.
@& I, Shalinder Kumar Lohia
Son of late Mr. Hari Dass
resident of House No. 515,
Sector-78, S.A.S.Nagar
(Mohali) have changed my
name from Shailender kumar
Lohia to Shalinder kumar
Lohia.
& I, Veena Kumari daughter
of Ganga Ram Wife of Sh.
Shalinder Kumar Lohia
resident of House No. 515,
Sector-78, S.A.S.Nagar
(Mohali) have changed my
name from Veena to Veena
Kumari
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